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formation is placed on the Tabla o!
the House. {See Appendix III
ure No. 5]

Cenrrar CouNciL or HEALTH
164. Shri Jhulan Sinha: Will the

Minister of Health be pleased to
ah_te:
(a) whether it is a fact that a

Central Council of Health has recent-
ly been constituted; and

(b) if so, what is the Comstitution
of this Council. the number of
meetings of this Council held, i any,
“and the decisions thereof?

The Minister Health (Rajkumarl
Amrit Kaur): (;')t Yes.

(b) The Cowncil consists of the
Union Minister of Health as Chair-
man and the State Ministers of Health
meeting of the
Council has been held so far. '

PRICES oF IMPORTED WHEAT aND Rice

165. Bhrl Dabhi: Will the Minister
&zﬂﬂmmﬂmw

(a) the cost prices (including
freightage) of rige . wheat im-
ported from abroad during the months
of April to August, 1952; '

(b) the presmtlssueprlmotim-
ported wheat and rice as well as in-
duetuea_ous wheat and rice in each

(ci the present procurement prices
of indigenous- wheat and rice of
different qualitles in each State; and

(d) the offtakes of imported wheat
and rice in each State during the three
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months preceding as well as following
the recent increase of imported food-
grants during the current year?

The Minister of Food and Agrirul-
turc (Shri Kidwai): (a) The total C
and F value of the wheat and rice im-
ported during the months April, 1952
to August, 1952 is estimated to be Rs.
83.41 Crores. The Accounts in mper:t
of grains imported during this period
are still under finalisation.

(b) to (d). Four statements are
placed on the Table of the House.
[See Appendix III, annexure No. 6]

NATIONALISATION OF RoaD TRANSPORT

166. Shri A, N. Vidyalankar: (a) Will
the M’nister of Transport be pleased to
state what steps the Government of
I:mve takzn to co-ordinate the

Transport
Schemes in India?

(b) Is it a fact that the Government
of India advised the State Govern-
ments long ago to nationali.se speedx]y
their Road Transports order
establish an- effective eo-mdinntmn m
the various Transport Services in
India and if so, how far have the
State Governments implemented this
policy?

({c) What is the total mil
transport in each State, and
of the same nationalised?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
The Government of India have set up
the following bodies for ensuring co-
ordinated consideration of the various
}md:}spm'l development schemes in

ndia:— :

of road
portion

Name of Body

Constitution

4] Tﬂwwi Advisory Ramnh

tives at "’mmiﬂ\ar To wake

of the Central
[ State Governments.. for the development of a
- co-ordinated -
tem and recommendations re«
garding suitable messures
for giving effect to- that
polioy.
(2) OenhnlBotrdoann tatives of the Minis. To ider and take decisi
sport m " Rail- on major transport problemn
wayu,!' Btetes, Defernoce, and pollom in the field of
i Commerce and ml md road
Industry and "Communi t, oivil aviat
= ftions ‘end reprecentatives mhm:l ‘water transport, pm-l.
o o - 1t co- M
P d when Y-

PPIME

hipping to L ' the
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maximum oo-ordination on
all forms of transport; to
ensure matching of trans-
port development with
industrial and agricultural

develepment.

(S}Bhnding C it T tati of the Minis- To review the
OmtulBoudof tries of G b of qui te of Central Minis-
[ India under the Chairman- Btate Governments
ehip of the Becretary, and basic industries and the
Ministry of Transport. extent to which they are

mst by railways

(4) menl Harbour Board . Beplumutwuu of the Minis-
Governmen|

b_orl' development of msjor and

ives of the Contral  To di

(5) The Ganga-Brah -
Water Transpart Board ;

ment of water

te the
of participating
ments in rezard to develop-

Govern-

transport on

the gystem of the Gangs
Brahamapuatre ri

rivVers.

(b) The answer to the first part is
in the negative. The latter
the question does not arise.

part of

us.smmnmm
Rallways be

Goops ror ASsaM FROM WESTERN AND
Nmmm;mm.

(n) will
pleased

inirm is t:aged %hs: iy the Minister of
2 o L5ee Appens to state whether it is a fact that goods
dix III, annexure No. 7 for Assam from Western and Northern
PostaL SeRvicEs (DEBT) Indi? move to Assam wia Calcutta
167. Sardar Hukam Sipgh: (2) Will
the Minister of Communications be ('b)l;itatnctthathedktanoe
uhased to state the total amount of and Gauhati ria
outstanding as on the 3lst a1, nnd Calcutta is about
Oetoberlosz,onmtotaurf'ut 560 miles and that of Katihar to
Offce, Telegraph. and Radlo Service? Gﬁnhrnti vie Siliguri is about 391
miles’

(h)Howmuchotthhuh'ea‘ledu
productive?

The Deputy Minister of Communica-
tioms (Shri Raj Bahadur): (a) Capital
invested in the assets of the Depart-
ment as on 31-3-1052 was Rs. 56-06
erores, (As accounts are maintained
on financial ' year basis,
on 31-10-1952 is not avnﬂnble)

. (b)_Rs. 5328 crores.

the figure.as
.Tra.ﬁc to Assam from W
Northern

(¢) In view of the above facts, do
Government propose to allow goods
be cerried over
by Railways from Western and Nor-
thern India via Siliguri instead of
Moniharighat and Calcutta?

The Deputy Minister of
-'I‘mnmlrl.&hmn) a(:;

byll.l-





